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against the accused persons and
police party has been posted in the
.ares, to maintain peace and order.
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Allocation of Chassis o State Trans-
port Undertakings

208. SHRI Y. ESWARA REDDY:
Wi'l the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether the Ministry has neen
requested to allocate chassis to State
Transport Undertakings on pricrity
basis; and

(b) if %0, the steps being ‘aken in
this regurd?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GRORGZE): (a) and (b), As much as
878 pey cent in one case gnd 48 per
oant in 1he other, of bus chassis magn-

factured by the two major mmnue
facturers is allocated to State Trans-
port Corporations, Efforts are cone
stantly made to sae that indents from
State Transport Undertakings are met
on priority basis,
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Indo-Foland agreement fop Develop-
ment of Jharis Coal Fields in Bibar

210. SARDAR SWARAN SINGH
SOKHI: Will the Minister of ENERGY
be pleased to setate

(a) whether India hsa entered Inte
any economic and technical euopere
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ationn agreement with Poland for de-
welopment of Jharia Coal Fieids 1»
Bihar, very recently; and

(b) if s0, the salient features there-
ofy

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROPF.
SIDDHESHWAR PRASAD): (a) and
(b). An agreement was entered into
with Poland in Janusry, 1872, which,
inter-alia, provided for extension of
cooperation in the reorganisatin and
reconstruction of coking coal mines in
Jharia. In pursuance of the shove
agreement, the Bharat Coking Coal
Lid., concluded a contract with Mcssrs
KOPEX of Poland for planning, re-
construction and reorganization of
the coking coal mineg in Jharia Coal-
fleld. This agreement/contraczt js re-
viewed from time to time. The latest
review was dou: in  Januarv 1973
by the Indo-Polish Joint Commission
during its second gession i, New
Delhi. According to this agreement,
M/s. KOPEX would give expertise
and render services and collaborate n
the prepueration of fcasibility report
of such reconstruction and reorganiz-
ation The above arrangement of de-
putation of Polish experts and pre-
peration of pre'iminary project re-

port forms the first phase of coilabor-
ation,
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